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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 171/2021
INRE:

“SIX KILLED IN FACTORY FIRE: OWNER HELD, RAIDS ON TO NAB
SECOND ACCUSED”

STATUS REPORT ON BEHALF OF DELHI POLLTON CONTROL
COMMITTEE WITH RESPECT TO THE NOTICE ISSUED ON
14.07.2021 IN THE ABOVE NOTED MATTER.

. That on 14.07.2021, the Hon’ble Tribunal was pleased to issue Notice of
hearing in the above captioned matter. The notice was issued based upon the
news article titled as, “Six killed in factory fire: Owner held, raids on to

nab second accused” published in the “Indian Express” on 12.07.2021.

. That on 21/06/2021 the officials of DPCC came to know of the incident
regarding the factory fire and the officers of the DPCC immediately reached

the premises i.e. J-5, Udyog Nagar Industrial Area, Delhi.

. That the Inspection Report dated 21.06.2021 prepared by the officers is

annexed herewith as Annexure -1.

. That the premises in which the fire broke out could not be inspected in detail
from the inside as no permission was granted by the fire department and
entire premise was on fire and more than 33 fire tenders had been sent by the

fire department to the spot.
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5. That during the spot visit/ inspection and as per information gathered by the
inspecting team from the representatives of the Industrial Area Association
and nearby industrial units, no industrial activity was carried out at the
premises of M/s Apeksha International, J -5, Udyog Nagar Industrial Area
and the premises was being used for online trading and a huge amount of
footwear with packaging materials was stored in the premises. It was
reported the fire broke out due to short circuiting and about six workers were

trapped inside the burning premises.

6. That as per records of the DPCC, M/s Apeksha International, has not applied

for seeking Consent under the provisions of the Water and Air Act to DPCC.

Sr. Environmerftal Engineer
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24. (#) Status of Authorization (IF Any):
(b) Display Board Provided: Yes/No
(c) Whether HW 15 stored in Leak prool Container: Yes/No
(d) Whether containef marked with specified label: Yes/No W (\ ;
(¢) Whether Contaigser stored Kept in an isolated ared: Yes/No
(f) Whether HW 1s being gtored on pucca floor & in covered area: ) Yes/No
() Whether dute on which Storage began indicated on each Contatacr: Yes/No
() Whether daily record of HW Maintained in HW-3: Yes/No

Details about Hazardous Yaste

$.No. | Category of Hazardous Wasic as Authorized mode of disposal Quantity (Ton/annum) }

per the Schedules I, Il and il af | orrecycling or utilization o
these rules co-processing €IC. ‘\33 A_

Remarks, If Any: “The g’\ YR E\_L{ i ‘%Mf Cr-ft‘{ U1 L:_J;er ls»{zg 7!.\1

&H-ﬂ (AN 9 D pcC

ool et b inabedled o o ki
ok fo 'M},r—}.,v\_rwﬁh&ﬁw 15—‘? N ‘F"‘"}”"\
o\é\\)ﬁxx’}\ﬂﬁlr\'{—.

—  DUN ‘ 'i?v’é»flk (o o) l'}r\f*q—mﬂ»"m(,uf;‘l\@ i g—&#‘)h
A e B paprssndodives sy ot
Tt wadvad Aaa ‘A—m-a.a‘c&m% e I
AA “\N prtuad ) R Ewd@k‘dW‘af
achwnhay o Coyviid oud e pwf‘—

Loy Tt byl Lo A \a«&is?o wantd
,e-Q:’\f QDM‘;']/\_Q "‘}“ }’Cit’“uﬂf C\.%éi h‘\.\%
Citht:ru».uvut ‘5(} Fo ot oo G A ha
< P ilandal Shered b B b :
i SV, ' o3
— 9 won wrpavied five byobhagat chaa
i"”?ﬁ Civ ot ting, Oand edarod S74 wIok-
N N ;
e beling rosppd dmaeddt B Jarsy
By g

(YO 3N eyt frans 20 FHox da-donyg

i x do f5 a2
L\ 2 0 A i '
I W)’ ___ g Ted f7af
(2 747:19 g
7 //(lﬂlum Nime & Demwinuuéf- l%?%ﬁk%h




	Page 1
	Page 2
	Page 3
	Page 4
	Page 5

